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crores in December 1983 to Rs. 257 crores
in December 1984,

Cases of violation of FERA ia '
Kerala

3752. SHRI MULLAPPALLY

RAMACHANDRAN : Will the Minister
of FINANCE be pleased to state :

() the number of cases of violation of
Foreign Exchange Regulation Act reported
frem Kerala during 1985;

(b) the number of cases of the above
nature during 1985 ended in conviction in
Kerala; and

(c) the number of cases charged under
“ the abeve Act in Kerala in 1984 or before

still pending trial?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY : (a) The
Roforcement Directorate registered 632
cases of prima facic violation of the pro-
visions of FERA in Kerala during the year,
1985.

(b) The number of cases ended in
conviction in Kerala are 29 during the

year, 198S.

(c) 4 cases in which prosecution were
launched during the year 1984 or earlier
are pending trial in the courts in Kerala.

Setback to tonrism due to terrorist
activities

SHRI ANANTA PRASAD

SETHI :
DR. G.S. RAJHANS :

3753.

Wijl the Minister of PARLIAMEN-
TARY AFFAIRS AND TOURISM be
pleased to state :

() whether it is a fact that tourism has
received a severe setback due to terrorist
activities in the country;

(b) if so, the steps taken by Govern-
ment to create confidence amongst the
prospective teurists; and
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(c) the details of the foreign exchange
carned from tourists during the year
19857

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND TOURISM (SHRI
H.K.L. BHAGAT): (a) and (b) There
had been a decline in the inflow of foreign
tourists in 1984-85 due to a series of adver-
83 circumstances in our country including
terrorist activities. The Decpartment of
Tourism took action to counter-act these
by undertaking a reassurance campaign in
the international media projecting India as
a country of continental dimensions, large
parts of which remain free from law and
order trouble inspite of out-break of terro-
some, inviting media
representatives to visit India to observe for
themselves the normalcy of the situation.
A pumber of events including sending
promotional delegations abroad and holding
travel marts, etc. were arranged with a
view to instilling confidence.

(c) Figures of foreign exchange earnings
from tourists during the year 1985 are not
yet available from the Reserve Bank of
India.

Criteria for determining sickness
in industry

3754. DR. B.L. SHAILESH : Will
the Minister of FINANCE be pieased to
state :

(a) whether the Reserve Bank of India
has set two objective criteria for determining
sickness in Industry and evolved a 9-point
checklist for banks to identify ‘‘sticky
loans advances’’; and

(b) if so, the broad outlines of the new
norms to determine sickness and sticky
loans worked out by the Reserve Bank of
India?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POQJARY) : (a) and (b)
As per current definition of Reserve Bank
of India (RBI) a unit can be classified as
sick if it incurs cash losses for one year
and in the judgement of the financing bank
is likely to continue to incur cash losses
for the current as well as the following
year, and which has an imbalance in its
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financial structure, such as current ratio of
less than one and worsening. debt equity
ratio. Commercial banks are, therefore,
applyng this definition for identifying
borrowal accounts in their port-folios for
the purpose of identification of sick units.
Riecently RBI has introduced a comprehen-
sive: and uniform system for grading the
advances for determining their quality or
hoalth. Accordingly, the banks are required
to classify their borrowal accounts into
eight: different categories such as satis-
factory;irregular; sick viable under nursing;
sick; noa-viable/sticky; advances recalled;
suit-filed accounts, decreed debts; and bad
& doubtrul debts according to their
respective health.

Bilateral trade between lndia and

Indonesia
31755. SHRI K. PRADHANI :
SHRIMATI JAYANTI
PATNAIK :

Wili the Minister of COMMERCE be
pleased. to state :

(a) whether measures to boost the
bilateral trade between India and Indonesia
were discussed at the high level talks which
were held in Jakarta during the last month;
and

(b) if so, which were the thrust
products identified by India for export to
Indonesia?

THE MINISTER OF COMMERCE
AND FOOD AND CIVIL SUPPLIES
(SHRI P. SHIV SHANKER): (a) Yes,
Sir.

(b) ENGINEERING SECTOR
Textile machinery and parts, auto parts.
bicycles and parts, seamless pipes & tubes,
pipes and tube fittings, hand tools and
cutting tools, pumps and compressors,
machine tool and accessories, valves for
tyres and tubes, industrial valves, bearings,
electric motors and parts, misc. electrical
items and machinery, scientific and measu-
ring instruments, electronic components,
forgings and castings, tractors and
implements, power generation machinery
(non-electrical) food processing machinery.

NON-ENGINEERING SECTOR :
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Chemicals, graphite electrodes; dyes;" and
intermediates, pharmaceuticals. pamis and
varnishes, plastic mouided products,
alumina, raw. cotton, wheat, iron ore,
pellets, soda ash, animal feed stuff, x-ray
films and cinematographic films.

Guidelines for issue of jauata cloth

3756. SHRI K. PRADHANI : Will
the Ministcr of TEXTILES be pleased to
" state :

(a) whether any criteria/guidelines have
been laid down for the issue of Janata
cloth to the various States particularly in
the backward State like Orissa, which has
got a chunk of poor tribal population;

(b) if so, the details thereof; and

(c) the guantity of such cloth supplied
to Orissa during 1985-86 and how it
compared to their demand?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI
KHURSHID ALAM KHAN): (a) and (b)
In the handloom sector targets for pro-
duction of Janata cloth are fixed on the
basis of certain criteria, such as, the
number of looms engaged in the production
of janata cloth, the past performance of
the State and so on. No separate weight-
age is given to tribal population while
working out the  entitlement for
consumption.

(c) On this basis Orissa was given a
target of production of 30 million square
metres for 1985-86-as well as for 1986-87.
It is not linked to the quantum of total
demand cither in the country as a whole
or in the States.

Establishment of vanaspati plant at
Balasore jo Orissa

3757. SHRI K. PRADHANI : Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether his Ministry has since
considered the Orissa Government's
project for the esiablishment of a Vanaspati
plant at Balasore;

(b) if so, whether his Ministry has
cleared it;





